14.12.2017

AT 10:30 A.M.

1. CRL.A. 74/2001

2. CRL.A. 88/2001
3. CRL.A. 89/2001
4. CRL.A. 91/2001
5. CRL.A. 106/2001
6. CRL.A. 118/2001

CRL.M.A. 2013/2001

7. CRL.A. 1526/2014

AT 10:30 A.M.
1. RFA 209/2017

2. RFA 743/2016

J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 33
(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AVINASH KUMAR
VS STATE

KULDEEP SINGH
VS STATE

SAHENSHER PAL
VS STATE

SUSHIL KUMAR
VS STATE

RAMESH CHAND VS.
STATE

CHOTTEY LAL
VS STATE

INDERPAL (@MANDHU
VS STATE

COURT NO.26

M.L.YADAV
RADHIKA KOLLURU

SHISHIR MATHUR
RADHIKA KOLLURU

ANUPAM S. SHARMA , PRACHEE SATIJA
PRAKARSH AIRYAN, RADHIKA KOLLURU

MUKESH KALIA
RADHIKA KOLLURU

SUNITA KAPIL ,
RADHIKA KOLLURU

POOJA SOAMI

SHISHIR MATHUR
RADHIKA KOLLURU

SHIVANI LULTHRA LOHIYA, ANSHUL DUGGAL

PREM CHETTRI, RAJIV
KUSUM DHALLA

HON'BLE MR. JUSTICE VINOD GOEL

NAVEEN KUMAR GUPTA
VS BHARAT BHUSHAN & ORS

TAPAS KUMAR DATTA

VS THE APPELLATE AUTHORITY
AND CHAIRMAN ,STEEL AUTHORITY
OF INDIA LIMITED AND ORS.

KAMAKSHI GARG

VARUN GOSWAMI ,NAVEEN GROVER
RAHUL SINHA, ANKITA BANSAL
SHOURYA MEHRA, SAGAR SHARMA

S.S AHLUWALIA, JATIN TEOTIA
DIGVIJAY RAI, PULKIT TYAGI



14.12.2017 J-2

AT 2:15 P.M.

1. W.P.(C) 9341/2004
CM APPL. 8330/2004
CM APPL. 1972/2005
CM APPL. 6726/2014

HIGH COURT OF DELHI
13TH DECEMBER,2017

PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO 12
HON'BLE MR. JUSTICE C. HARI SHANKAR

VIJAY BANK VS RAJESH KUMAR

ISH KUMAR PRUTHI & ANR. V.G. RAMANAN, G.K. SINGH
SIDDHARTH DUTTA,
KUMAR DUSHYANT SINGH
MUKUL LATHER

REGISTRAR (LISTING)



